
Annexure 4
VOI Jeans Retail India Private Limited 
09-03-2026
22-09-2026

Date of 
receipt

Amount claimed
Amount of claim 

admitted  
Nature of claim

Amount covered by 
security interest

Amount covered 
by guarantee

Whether related 
party?

% of voting share 
in CoC

1 Kings Wood Industries Private Limited 02-04-2026 1,87,60,000        0 Unsecured Nil Nil No 0.00% Nil 0 1,87,60,000                

2 Scotts Metals and Mines Private Limited 02-04-2026 6,43,50,000        0 Unsecured Nil Nil Yes 0.00% Nil 0 6,43,50,000                

3 Scotts Apparels Private Limited 02-04-2026 1,80,99,897        0 Unsecured Nil Nil Yes 0.00% Nil 0 1,80,99,897                
4 Copper Coin Realty Private Limited 02-04-2026 4,01,41,362        0 Unsecured Nil Nil Yes 0.00% Nil 0 4,01,41,362                
5 Scotts Plantation Private Limited 02-04-2026 9,65,47,001        0 Unsecured Nil Nil Yes 0.00% Nil 0 9,65,47,001                
6 Naseer Ahmed 02-04-2026 45,65,971           0 Unsecured Nil Nil Yes 0.00% Nil 0 45,65,971                    

24,24,64,231            -                               0 0 0.00% 0 0 0 24,24,64,231              

Name of Corporate Debtor:

Date of Commencement of CIRP:

List of Creditors as on:

Amount of claim 
under verification

Remarks, if any

Total

List of unsecured financial creditors (Other than financial creditors belonging to any class of creditors)                                                                                                                                                                  
(Amount in ₹)

Sl. No. Name of creditor

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any mutual 
dues, that 

may be set-off

Amount of 
claim not 
admitted


